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S,l-W, Item of Cost Anhra Orissa 
Pradesh -------
1971-72 1971-72 197-273 ----, 

4 Seed 610 289 6076 

 Fertilizer 1841  20 3 2009 

6 Manure 10233  3700 4181 

7 Ins ecticide 969 I 29 282 

8 Irriation chares 180 040 307 

9 Interest on Xorkin Caital 18,  9 4 997 
10 Rental value of owned land 4436 24486 24978 
11 Rent aid for leased-in land 7 24 2921 4 79 
12 Land Revenue, cesses  taes 3167 2 30 266 

13 Dreciation on imlements and farm buildins, 31  33 1426 ISS 

14 Intere on fied caital 0 17 274 287 

Total Cost 147633 83796 881 47 

Yield er hectare (uintals) 2 22 1684 1672 

Total cost of roduction  CRs, er uintal) 1 3 40 13 44 19 

,Provi,ional, 

--CSt ofcoduccion r  Ihta is oltained by diviJi1 the cast of cultivation er hec 
tare (net ofche vaue of JfPouCC) by the yield er hectare, 

Nelte Athe filed le I, the C,m reh,nsive Scheme is bein imlemented in different 
Sla bi t ra   r t e  etc, Tne imlementin aencies oranbed the 
fieli  rv Y a 11 uni,rta3crutiny aClC eomlation of data. Further roceir and 
a ulysis of data a, aso rearaionofre rts thereon are undertaken in the blin,try 
of Alriclltu,e a 1  Iri ion. Tile holdln wise data on C)st uf cultivatiun or 
ditfrent incacrv3 nd Stae levelestimates of cClstofroduction based chereon 
are also ed with the State .JVernments concerned, and th(ir ews and cum-
mentson these ket in view wilile rearin the final reorts, 

Nationalisation of suar mills in .P. 
and Bihar 

48, SHRI S  M, BANARJEE Will 
the Minister  A RIC LT RE AND 
IRRI ATION be leased to state 

(a) whether a final decision has 
been taken to nationalise suar mills 
in , , and Bihar and 

(b) if not, the reasons for s1Jch an 
.abnormal delay 

THE MINISTER OF STATE IN 
THE MINISTRY OF A RIC LT RE 
.AND IRRI ATION (SHRI SHAH-
NAWA KHAN) (a) No, Sir. 

(b) As stated in the Memorandum 

cit action laid in the Lok Sabha on 

26th Auust alon with the Reort of 
the Suar Industry Enuiry COID-
mision, the overnment are consider-

in this uestion In view of the 
sizable financial outlays and the 
comle technical and administrative 
isues involved overnment re ire 
some more time to arive at a final de-
cision. 

Collase of Sarai Rohla OVfrbrid. 
Delhi 

49, SHRI JA ANNATH MISHRA 
Will the Minister of WORroS AND 
HO SIN ,be leased to ate  

(a) whether a san of the Sarai 
Rohilla over bride in Delhl under 
construction. had colla.sed callnc 




